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(b) 8tata/Di8trict-wiBe allocation of prej- 
Ik Is  is not made undertfw Sdwim of Assis- 
lano0 for Construction/Expansion of Hostal

iBulkfing for VVbrking Woman wUi Day Cara 
I Centra for Chlldran. Govammant of India 
ConsUar Proposals on racaipt of application 
Irom tha aligUe Organisations ttuDugh 
concamad Stata Govammant/Union Tairi- 
tory Administrations.

(c) During tha last thraa yaars, funds 
lalaasad to tha various Voluntary Organisa­
tions in Orissa ara for construction of Work­
ing Woman’s Hostais as undar-

& N a Year Funds rBhasad

1. 1988-89 Rs. 19,98,325

2. 1989-90 Rs. 45,61.251

3. 1990-91 Rs. 11,68,357

Stoppaga of Expraat Trains at Jalaawar 
Station

766. DIR. KARTIKESWAR PATRA: 
Wn the Minister of RAILWAYS be pleasad 
testate:

(a) Whether tha Govammant propose 
to piovide halt of New Delhi bound Super- 
fasl̂ express trains at Jaleswar in Baiasore 
distiict(Orissa) to meat the transportation 
requirement of betel leave growers of the 
area:

(b) If. so the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN) (a) 8477/8478 Puri44izamuddin 
K^nga-Utkal Express already stops at 
Jaleswar station. There is no proposal to 
Stop 847SA476 PyxMimi Delhi Naaladval 
and 2815/2816 Puri-New Delhi Superfast

Expresses at Jalaawar station.

(b) Does not arisa.

(c) Lack of traffic justificatbn. 

Raaarvatlon In EducaMonal biatltutlona

767. SHRI SHRAVAN KUMAR PATEL 
Win tha Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) Whether the Government have 
decMed to implement the resenratkxts In 
educatonal institutions also;

(b) if so, the details thereof; and

(c) if not, tha reasons therefor?

THE MINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SINGH): (a) to (c). in admission to Cantrai 
Uiwareilie6.KendriyaVidyal8ya8,Navodaya 
Vidyalayas,Technic(dandolherEducalk>nal 
Institutions managadbyttie Central Govern­
ment, 15% of the seals are raservad for 
scheduled castas and 7.5% for scheduled 
tribes. In the Instttudons under State Gov­
ernment, the exact percentages of reserva­
tion are dacUed by respective StataGovem- 
ment on tha basis of the population propor­
tions in tha States.

New Touriam Policy

768. SHRI MORESHWAR SAVE: 
SHRIBALRAjPASSI:

Will tha Minister of CIVIL AVIATION 
AND TOURISM be pleased to stata:

(a) whether the Govetnmertt propose to 
formulate a new tourism polqr to give a f i^  
to the tourism trade:

(b) K so, Hie maki feMuiaa d  the new


